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DR. YELAM/VNCHILT STVAIJI : Sir, the
Minister, in his reply, has stated that all the
Cephalexin-based  drugs like  Alcepin,
Alsporin Nufex, Phexin, etc. which are being
marketed in this country are of the same
chemical base, 1 he chemicals and the
ingredients being th e same,. Then, what is the
rationale behind the difference in the prices of
the various tradenames in the market ? Tn the
market, so far as my information goes, one
tradename is selling at Rs. 14 for four capsules
whereas others are selling at Rs. 18 or more.
What is the rationale behind the wide variation
in the prices of the same chemical produced
under different trade-names ?

SHRI EDUARDO FALETRO : Sir, I have
got all the information. I have a comparative
statement of prices of Cephalaxin formulations,
giving details for the brand name and the
formulation, the company, the strength, the
price approved by the Government, the excise
duty and the retail prbe charged by the
company and it is oar assertion that there is no
overcharging. This is our information. T am
prepared to give this information to the hon.
Member and he will see that there is no

difference of any substance.

MR. CHAIRMAN : Q. No. 127. Shri
Ashok Mitra.

Alternative to fertilizer subsidy

*127. SHRI ASHOK MITRA :
SHRI AHMED MOHAMEDBHAI
PATEL.:

Will the Minister of CHEMICALS AND
FERTILIZERS be pleased to state

(a) whether Government are working on an
alternative to fertilizer subsidy in the country; if
so the deails thereof ;

(b) whether the Parliamentary Committee on
the subject has suggested a number of alter-
natives to subsidy;

(c) if so, whether, Government have consi-
dered the recommendations of the committee in
this regard:

(d) what steps Government propose to take to
find out an alternative for subsidy.

(e) by when final decision is likely to be
taken and

(f) What is the amount of the budgetar
saving, the alternative subsidy policy aims a
achieving on an annual basis ?

THE MINISTER OF STATE IN THE
MINISTRY OF CHEMICALS AND FERTI
LIZERS (SHRI EDUARDO FALEIRO)

(a) to (f) A statement is laid on the Table of
the House.

(a) to (f) The terms of reference of the Joint
parliamentary Committe? on Fertilize.' pricing
wore as fallows :

(i) To review the existing method of
computation of the Retentation price for
different manufacturers of fertilizers and

( ii) to suggest whether there is any scope
for reducing fertilizer price within the
existing scheme of things, or whether a new
methodology for fertilizer pricing should be
evolved without causing undue strain to the
exchequer, and at the same time assuring
fair prices to the farmers and a fair return to
the manufacturers."

Some of the recommendations of the Com-
mittee like decontrol of phosphatic and po-
tassic fertilizers, abolition of customs duty on
imported phosphoric acid and capital goods,
and concession in interest rates on loans for
setting up new projects were aimed at reduc-
ing expenditure on subsidy. Among others,
these recommendations have been accepted
and implemented.

"8 The revised budgetary provision for
subsidy in the current year is Rs. 4,400 crores
as against Rs. 5,800 crores in 1992-93.

SHRI ASHOK MITRA: Sir, from the news-
paper reports, we are given to understand that
the Prime Minister is thinking in terms of an
alternative strategy for fertilizer subsidy
which goes beyond the recommendations of
the Joint -Parliamentary Committee. But I
will leave that aside. What is of concern is
that the fertilizer subsidy has been slashed
from the level of Rs. 5,800 crores in 1992-93
to Rs. 4,400 crores in the current year and the
Finance Minister has suggested that next year,

there will beafurthercut and the total quantum
will he anlv Re 4 DNN ~raree T am nant at all

+The question was actually asked on the floor House by shri Ashok Mitra.
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offered high procurement prices by the
Government and they are also being helped by
the agricultural exports, which raise the prices'
Well, I am really concerned about the plight of
the small and marginal farmers. Therefore, I
would seek some information about the distri-
bution of the fertilizer subsidy among the rich
farmers, the middle farmers and the small and
marginal farmers. Secondly, I would also seek
some information on the regional distribution
of this subsidy among the North-West. the
North, the South, the West, the East and the
North-Eastern parts of the country.

SHRI EDUARDO FALEIRO Sir, thg
General Budget was just presented the day
before yesterday. In fact, that is a very compli
cated exercise. We are in the process o
analysing the implications of the Budget. Thd
fertizlier subsidy that we get in this country, a
the hon. Member is well aware, is far higher
than anywhere else in this region'and perhaps
elsewhere. While the tendency is to reduce thg
subsidy drastically all over the world, oui
Government has gone out of the way to suppor
the farmers. This is what the Finance Ministes
said while making these concessions, by giving
all these subsidies. Now, all I can say, at thi
point of time, is that the subsidy goes to thg
product. Therefore, the difference is given as thg
retention price—the difference between the cos
of production and the sale price—and as I havd
said earlier, there is a big difference there. I
goes to meet this difference. Now, I have had
meetings with the MPs not with the hon
Member but with other MPs, and one of thg
things that they have mentioned is that thg
farmers should be able to afford this
Agriculture is the concern of all of us and if
may put it clearly, they should be able to afford
these bags. The small farmer does not buy
tonnes of fertilizer. He buys a, bag or two
Therefore, the point made is that he must be ablg
to afford this bag. Sometimes he has no money
before the crop. Therefore, cheap credit facilitie
are provided. We must congratulate thg
Government, the Prime Minister and the Financeg
Minister for not only dealing with the question
of fertilizer but also making cheap credi
facilities available to the farmers at the grass
root level, which is I very vital, by strengthening
the NABARD. [ The other point made by the
MPs is that

[RAJYASABHA]
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the cost is there, bat sometimes, the farmers is
not getting the fertilizer at that cost, because
blackmarketing is going on. Some MPs have
mentioned it to me, who are dealing at the
grassroot level and therefore, it is necessary
that retail outlets should be increased. Tn
order to buy one bag, a man cannot go to the
headquarters. There are many points. We must
take a holistic view of this issue and should
not take a piecemeal view. My Ministry and
myself are always at the disposl of the
Members..to see how we can develop ways
and means of making these benefits more and
more real to the farmers, particularly to the
small farmers.

SHRI ASHOK MITRA : Sir, I appreciate
the Minister's speech and I am greatly
enlightened but I am afraid, he has not
answered specificlly the point which I raised.
Of course I know the fertilisers are for a
product but the products are produced by
farmers and I wanted specifically to know that
out of the total quantum of subsidy, how much
has gone to the rich farmers, how much to the
middle farmers and how much to the small
and marginal farmers. Secondly, I wanted to
know the regional disiributionof subsidy
between different parts of the country.

SHRI EDUARDO FALEIRO I have
already mentioned it, Sir. Now the position is
like this. I will not go into the cost of pro-
duction aspect again and again. For urea, the
cost of production including freight is
Rs. 5,078. Now the selling price
(Interruptions)..

MR. CHAIRMAN : He is not asking the
cost of production.

SHRI EDUARDO FALEIRO : Sir, the pont
I am making here is, this money does not go to
a farmer, either small or big; this money does
not go to a region, whether it is East or West,
but this money goes to cover the difference
independently of region, independenly of
farmer. It goes to cover the difference between
the cost of production of the manufacturer and
the selling price at which he is bound to sell. It
goes to him as a retention price.

SHRI ASHOK MITRA : It doesn't go to the
farmers. The subsidy does not go to the
farmers.
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SHRI EDURADO FALEIRO : Of Course-it
goes to the farmers.

SHRI ASHOK MITRA : Kindly tell me who
are the rich farmers, who are the middle
farmers and who are the small farmers. I want
to know the category. If you don't have the
information, please confess it.

SHRI EDUARDO FALEIRO : Now, Sir, you
please help the hon. Member.

MR. CHAIRMAN: The Minister has
explained that it is not according to the
category of the farmer but according to the
product produced. The subsidy is given
according to the product produced.

DR. MURLI MANOHAR JOSHI : Sir, a
product is produced by the industry.
Therefore, the subsidy goes to the industry
rather than the farmer.
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SHRI ASHOK MITRA : Sir, I have another
supiMementary.

DR. NAUNTHA. SINGH : Why don't you
reduce the cost of production ;.......ccccecenee.
(Interruption)............. Why dont you make
them better 7 ............. (Intearupttans) ? ......

MR. CHAIRMAN : Let the Member seek his
second supplementary.

SHRI ASHOK MITRA : Sir, Since I was for
more than four years Chairman of the Agri-
cultural Price Cnmmissfon of the Government
of India, I know whatis what, but
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letfus forget about this business of who is
getting the subsidy and I have a more specific-
question to ask. You know the quantum of
subsidy depends upon the cost of production
within the country and the cost of imports. I
have the data supplied by the Minister himself.
Between April and December of 1993, we
imported 2 million tonnes of urea at a cost of
more than 703 or 704 crores of foreign
exchange. I am not a fertiliser technologist but
those who are, have advised me that if only the
Hindustan Fertilisers Units had been advanced
Rs. 100 to 125 crores worth of inputs,
including imported inputs, they could have
produced the same quantity. Now this is the
sheer national waste. You have these units.
You say that they are not shut down. Of
course, technically they are not shut down
because you are paying wages to the workers
but they are producing 5 per cent of then-
capacity. Why don't you invest 100 crores or
125 crores ? Or is it an absolute dogma that
imported fertilisers are superior fo domestic
fertilisers just as we have been told that dung
imported from Denmark is superior to indi-
genous cow-dung ?

T8 WAL WX ¥ i (Interruptions.)
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4z ¢ f& wrdva wwswl garn QE A6
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SHRI S. JAIPAL REDDY : Sir, are you:
satisfied that the question put by the Member
has been answered- ? (Interruptions).

SHRI RAM LAKHAN SINGH YADAV  He
has made a spwch. (Intenuptions). 1 am not
going to make a speech here. (Interruptions).

MR CHAIRMAN : Please sit down. The
Prime Minister is speaking.
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THE PRIME MINISTER SHRI P.V. NARA-
SIMHA RAO : He has referred to a very very
specific incident or specific action which he
considers wrong. If the description given by him
and the figures given by him are right—I also
consider it wrong—we wil' certainly look into it.
If instead of Rs. 700 crores, which is again the
figurs to be verified being spew for import, Rs.
125 crores had been given to a particular factory
and it would have produced Rs. 700 crores
worth of fertilizer naturally, the decision is

wrong. We will look into it and let the Housg ¢
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A W HwraAr Al W aFAv ¥ 1 %
e vt oY wioge feafa 3, Toit afas
¥ 2t &TF T wYE v A 3BT

SHRI MENTAY PADMANABHAM : Sir.
can we take it as an assurance in this House ?

SHRIP. V. NARASIMHA RAO : Sir, they can

ake it as an assurance that we are considering

know. T here is no problem.

SHRIMENTAY PADMANABHAM

Sir, I am rofering to the import of fertilizers and
the subsidy issue. As there is no time, I would
put a direct question. It appered in the Press that
the Finance Minister is thinking in terms of
abolishing the subsidy on fertilizer including
nitrogenous fertilizers. But the Prime Minister
has taken a different view on this. I would like
to know I from the Prime Minister or any of his
colleagues in the Government whether they
would assure this House that they ar are going
to continue the fertilizer subsidy for some time
to come. I would also like to know whether
they are going to think in terms of changing the
subsidy aspect in the near future.
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all these things. We will take decisions and
come back to the House with those decisions
and announce them. What he has just told the
House is the general outline. In the absence of
specific decisions, how is it possible for
anyoneto jump the gun and announce decisions
here ? This is not possible. It wil! take a little

time.

SHRI SOMAPPA R. BOMMAI : Sir, the
Prime Minister was good enough to answer
that it is under he consideraton of the Govern-
ment whether to continue or not to continue the
subsidy.

SHRI SOMAPPA R. BOMMALI : If I have
understood it correctly, the Government is
thinking of discontinuing subsidies. I would
like to know smething about this.

=it Tm wew fog aww : & oz @Y
FZ fem 2 wre ol wmdiy gwmanaE)
Ay A e & s fr o T Ao @
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g 12 ¥ w7 @y g, afcferfa qar
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MR. CHAIRMAM : The Question Hour is
over.



